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Meeting was held on 7th October, 2022 under the Chairmanship of Hon’ble 

Commerce & Industry Minister, Shri Piyush Goyal on hybrid mode at Vanijya Bhawan 
with representatives of the Export Promotion Councils as well as Industries to discuss 
the Export Performance during the first six months of this financial year FY 22-23 and 
prospects for the coming year.  The meeting was also attended by the Hon’ble Minister 
of State for Commerce & Industry, Smt. Anupriya Patel and Commerce Secretary, Shri 
Sunil Barthwal. 

At the outset, DGFT welcomed the Hon’ble Commerce & Industry Minister, 
Hon'ble MoS, Commerce Secretary, the officers and the participating representatives 
of EPCs and Industry to the meeting. 
 
          The Commerce Secretary in his opening remarks set out the outline of the 
meeting and highlighted the importance of this review meeting with Industry 
representatives.  Industry was apprised of the healthy growth of around 15.5 % seen in 
the first six months of this financial year, as compared to previous year. He highlighted 
that though there are certain global headwinds, however given India’s share in world 
trade of approximately 2%, there is a lot of opportunity for India to grab. The industry 
however was asked to remain alerted and cautious about the global headwinds 
represented in the dip in export performance in month of September 2022. 
 

        Director General of Foreign Trade (DGFT) gave a detailed presentation on export 
trends of the current year vis-à-vis the major export markets of India, along with sectoral 
growths & target set in this regard. The leading and laggard export markets/ sectors 
were specifically highlighted for specific attention and possible corrective actions. 
 

        An engaging round of discussion was held subsequently with EPCs and industry 
representatives on challenges, opportunities and way forward for increasing exports 
from India. The salient issues raised and information provided by the Councils is 
detailed as follows: 

  



Sl. No. Name of Export Promotion Council and Suggestions made 

1.  FIEO 

i. The export indicators seem to be in line with the targets set of 12% for 
the Year. 

ii. Given  issues related to the rising cost of raw materials and subdued 
demand in certain key export markets due to high inventory levels, 
there is a need to look into the prices of input prices. 

iii. Request was made to ask the Hon’ble PM to arrange another session 
addressing the Exporters which can prove to be the game changer. 

iv. Exporters refinance measures could be considered because of the 
exchange rate fluctuations. (Action Point : FIEO) 
 

v. Market Access Initiative budget  of 200 Cr is too low, it was requested 
to increase the budget to at last Rs.1000 crores. (Action Point : 
E&MDA Division) 

2.  EEPC 

i. Talked about the importance and need to increase access to finance to 
MSMEs. It was requested to provide cheaper advances to MSMEs. 

ii. It gave assurance and belief that Indian export target for the current 
year will be duly met. 

iii. Withdrawal of 15% export duty on steel especially of Stainless Steels 
(SS) as it is hampering engineering exports. (Action Point : DoR) 

iv. Discussion with EU may be held regarding the Tariff Rate Quota for 
Indian Steel Products. (Action Point : TPD Division, DoC) 

v. Re-financing of export finance should be considered and RBI should 
refinance the export finance to commercial banks in order to ensure 
easy capital flow and lower interest rates. (Action : DFS, MoF) 

vi. Restoration of Interest Equalisation bank to 5% from current 
3%. (Action Point : DGFT) 

3.  
 CII 
  
Recommended to increase visibility of Indian exports via global media through 
publishing Success stories  from India (Action Point : IBEF) 



4.  JSW Steel 

i. Highlighted that there is excess capacity of flat steel in India whereas 
there is market access being given to other countries with FTAs. 
Further the export duty is hurting the exports and it has led to a decline 
in exports by 67%. The input cost pressure is also there with the 
increase in Coking Coal prices in India. (Action Point : EP 
Engineering Division, DoC) 

ii. Request for implementation of Border Adjustment Tax and highlighted 
that Bilateral talks with US, UK and Canada holds potential to enhance 
steel exports from India. (Action Point : NAFTA/Europe Division, 
DoC) 

5.  NASSCOM 

i. Mentioned that the headwinds in other sectors has still not so far 
affected the sector and we are seeing the growth in the sector with 
shifting the spends. 

ii. In the Technology sector there is a shift from Greenfield to Digital 
Transformation Projects. 

iii. The mobility and visa issues are still persisting in the USA. There is still 
strong offshoring.The Visa issues may be taken up with USA. (Action 
Point : NAFTA Division, DoC) 

6.  AEPC 

i. Mentioned that there is 11% growth in the six months of this FY. The 
decline in the apparels in September was largely due to higher input 
prices in April/May for orders. 

ii. AEPC is  hopeful of the growth in exports due to PLI Scheme 
implementation in future. The earlier  PLI-2 would also help in gaining 
the needed economies of scale. 

iii. Mentioned that India has global size capacity in Apparel and USD 
strengthening will be good for Apparel exports. 

iv. We must look at re-calibrating the input products prices which was 
seen last year. (Action Point : EP(Textiles) Division, DoC) 



7.  TEXPROCIL 

i. It welcomed the introduction of the PLI – II Scheme. 
ii. Mentioned that since the transit time as well as turnaround time in 

shipment has reduced with Covid falling down, this has led to 
increased inventories leading to the discussion. Highlighted that 
Inventories correction are already done and it is expected that buying is 
going to restart and hence the export should increase after next 4-6 
weeks. 

iii. Brought to notice that there was disinclination from some banks to take 
exposure to Bangladesh due to the Forex situation in Bangladesh. It 
might be looked into. (Action Point : South Asia Division, DoC) 
 

8.  SREPC: 

i. Mentioned that PLI 2 can help in man made exports. 
ii. Highlighted the need Branding of India Man-Made fibres to enhance 

export. (Action Point : EP(Textiles), DoC) 

9.  HEPC 
  
Mentioned that The freight of US Container is still high to the tune of $8,500-
9,000 and such high costs make exports non-viable thus requested 
government support. (Action Point : Logistics Division, DPIIT) 
 

10.  Plexconcil: 

i. Highlighted that there is decline in exports of raw material however the 
exports of value added plastics products have increased. 

ii. There are asymmetries in the supply of raw materials in the sector. 
There are also safeguard, anti-dumping duty on imports of raw 
materials. It was requested to monitor that polymers are available at a 
competitive price so as to reduce import and increase exports. Also 
mentioned about Non Tariff barriers being a key challenge in exports. 
Hence there is need to look into the value chain. (Action Point : 
EP(LSG) Division) 



11.  EPCH 

i. Highlighted that since the last 2 quarters exports in the Handicraft 
sector declined by 25%. 

ii. Major reason for this is that Handicrafts are the last priority in poor 
economic sentiment as well as in the ongoing war situation. 

iii. There were also large inventories in covid times. 
iv. Recommended that under MAI, there was also provision of opening a 

marketing store, thus action needs to be taken on this front. (Action 
Point : E&MDA Division, DoC) 

v. Further, the duty free items like bulb, etc have been reduced to 9 from 
71 items in this budget. This may be looked into. (Action Point : DoR) 
 

vi. Also recommended that the sale to foreign tourists should be 
considered as deemed exports and GST should be refunded as being 
done by other nations. (Action Point : DoR) 
 

12.  GJEPC 

i. Mentioned that of the set target for this year of USD 45.7 Billion, a 
figure of approximately USD 21 Billion have been achieved in the first 6 
months of the current fiscal. 

ii. Highlighted the challenges associated with Certificate of Origin and 
recommended making it more stream-lined so as to prevent delay to 
exporters. 

iii. It made a request for following up with DoR for creation of dedicated  
HS codes for catering to Lab grown diamonds. (Action : EP(G&J), 
DoC) 
 

13.  CLE 

i. Highlighted that  suspension of GSP is hurting India’s exports to the 
European Union. 

ii. Also  mentioned that the Free Trade Agreement with UAE is helping 
the India’s exports. 

iii. Brought to notice that Raw materials availability of raw buffalo hides is 
an issue. Thus requested that It should be available for Industries 
utilisation. (Action Point : EP(LSG), DoC) 

iv. Lately talked about the Rising Interest rates and requested  if this could 
be supported through Interest Equalisation Schemes, which would be 
really helpful. (Action Point: DGFT) 



14.   ASSOCHAM 

i. Highlighted that the Aluminium Industry is currently cash negative due 
to low coal availability. 

ii. Requested that SEZ rates for RoDTEP for Aluminium sector may be 
ensured as the majority of export is through the SEZ. (Action Point : 
DGFT) 

iii. Brought to notice that there is stiff competition from Canada, UAE to 
exports to USA because of preferential treatment compared to India’s 
exports. This needs to be taken up with the USA. (Action Point : 
NAFTA Division, DoC) 

15.  
  
Electronics and Computer Council 

i. Highlighted that the trade data is being available in China and being 
sold by private entities. 

ii. There could be considered a strategic reserve of the electronics 
hardware due to supply shortages/dependency on China. 

iii. Suggested if it could be considered showcasing India’s electronics 
products at G20 venues. 

iv. Also requested a detailed study in electronics sector. (Action Point : 
EP(ESC) Division, DoC) 

16.  
TEPC 

1. Highlighted that the Telecom sectors has seen decline in imports 
showing that India capacity has improved. 

2. Made a request if Consideration could be given that imported 
electronics be restricted in use at least in government infrastructure 
projects. 

3. Also mentioned that Telecom testing and certification is an issue 
overlooked and which require further intervention to streamline the 
same. (Action Point : EP(ESC) Division, DoC) 

17.  
Pharmexcil 

i. Highlighted that the sector is on track for achieving the set target for 
the current financial year 

ii. Also requested that the introduction of RoDTEP for Pharmaceuticals 
products in the future may be expedited. (Action Point : DGFT) 
 



18.  Chemexcil 

i. Highlighted that the sector is struggling in China and Bangladesh due 
to decreased demand in Textiles Sector. 

ii. Mentioned that the GST exemption given to the Export Freight ( both 
Air and Ocean Export Freight) has been withdrawn effective 1st  Oct 
2022. Due to the termination of the GST exemption, exporters will face 
liquidity issues.  Since the GST refund would be credited after a lot of 
time gap, their cash flow requirements will grow significantly. 

iii. It was mentioned that the concerned EPC is hopeful that RoDTEP will 
be extended to Chapter 28 & 29. (Action Point : DGFT) 

iv. Further it was brought to notice that Imports are dependent on China 
and hence PLI is needed in the sector to ensure smooth supplies of the 
raw materials. (Action : EP (Pharmaceuticals) Division, DoC) 
 

19.  The Sports Goods Export Promotion Council 

i. Highlighted that Cricket equipment is the second highest exports. Also 
mentioned that due to abolition of Article 370, Kashmir willow access is 
restricted. 

ii. Mentioned that SG are focused in Meerut and Ludhiana. CAQM – 
Commission of Air Quality Management – DG Sets being 
monitored/restricted hence hurting industries due to inspector raj. This 
needs to be deferred. (Action Point : EP(LSG) Division, DoC) 
 

20.  Project Export Promotion Council 

i. Mentioned that Participation in international competitive bidding needs 
to be strengthened.  

ii. Also highlighted that the buyer credit policy mandated that 60% Indian 
components to be included. This is not possible specially for Road and 
other projects. This cap can be revised downwards especially after 
including the Indian labour component. 

iii. Lastly mentioned that rescinding China in the sector provides a scope 
to the Country. (Action Point : Overseas Projects and Services 
Divison, DoC) 



21.  SHEFEXIL 

i. Requested if PLI could be extended to Herbal and Ayurvedic products. 
ii. Mentioned that Currently Ayurvedic products do not have 

recognition/regulation ambit which hurts in their market access and 
requisite certification including the FSCC. 

iii. Also brought to notice that studies for medicinal importance could be 
supported for these products. (Action Point : EP(Pharma), DoC) 

            Hon’ble MoS, Smt.Anupriya Patel, appreciated the presence and detailed 
inputs and feedback given by the various Export Promotion Councils and Industry 
representatives. She mentioned that we need to laud the efforts undertaken by the 
Indian Exporters as  in the last 6 months we have been able to achieve highest ever 
exports in six months despite global headwinds. She also highlighted that the ministry 
is   working on more FTAs and also mentioned that the District as Export Hub is going 
to be quite a significant initiative of the country to achieve the $1 Trillion exports. 

Hon’ble CIM, in his concluding remark, emphasised on sustaining the export 
momentum and said that the interaction with Export Promotion Councils has given the 
confidence that Indian exports will be able to wither the global headwinds and will 
surpass last year’s exports by a big margin. He added that India must keep 
prospecting for new opportunities in the world market and utilise all such possible 
chances to expand trade. 

Further he mentioned that the requests of anti-dumping needs to be looked into 
from the perspective of a complete and supportive value chain. These issues 
otherwise may lead to distortion of India's International competitiveness. 

The industry participants were assured that the Government is committed to 
address the issues raised by them. While concluding the session, the Commerce and 
Industry Minister urged the trade and industry to implement innovative ways of 
marketing, increase quality standards and take full benefit of Free Trade Agreements 
to achieve higher export growth in this financial year. 

The meeting ended with thanks to the Chair. 

************* 

  
  
 


